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treatment of JJ>.

[Mr. Speaker]

Without a Report there can be no dis
cussion. Therefore, you had batter not 
have a discussion now. You circulate 
it and thereafter we will fix some 
time for discussion, if necessary. You 
circulate it by Monday.

SHRI KRISHAN KANT: He is not 
reading the Report The salient fea
tures. . . . .

MR. SPEAKER: No, no, Mr. Krishan 
Kant That will be again raising a de
bate and it will be time-consuming.
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MR. SPEAKER: There wiU be contro
versy on whether your summary is 
correct or not. There will be always 
controversy on that If you want, 
take a week’s time and circulate it.
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MR. SP£JAKER: Please sit down. l 

am on my legs. It is an important 
matter. I did not know. I shal as
certain from the Minister and let the 
House know.
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MR. SPEAKER: Do not record.
* • • (Interruptions)

•Not recorded.
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MR. SPEAKER: You have said
■enough. . . .  (Interruptions) * * Don't 
record. (Interruptions)••

MR. SPEAKER: The House stands
.adjourned for ten minutes.

12.25 bra.

The Lok Sabha then adjourn for ten 
minutes.

The Lok Sabha reassembled at 
Thirty-five past Twelve of the Clock.

[Mr. Speaker in the Chair],

HE. CERTAIN REMARKS IN TV 
COMMENTARY ON RECENT AS
SEMBLY ELECTIONS—contd.

MR. SPEAKER: Mr. Prime Minister, 
it appears that last night on the radio 
a certain commentator used the words 
“neech jati” with reference to Hari- 
jans. This is highly deplorable. (In
terruptions) .

THE PRIME MINISTER (SHRI 
MORARJI DESAI): Will you please 
hear me? This is not the way to deal 
with any question.

This came to my notice this morn
ing, and as soon as it carrffe to my no
tice, asked the Information Minister 
to find out who has said it and to 
Punish him if he has said that. Who
ever might have said it is himself 
“neech” , that is all that I can say. 
These are wrong thing, but these are 
Persisting in some places.

I was told that it was not a Govern
ment officer, but a press correspondent 
who said that. He might have been 
called for participation in discussion.

1 do not know the exact facts but this 
was the superficial information that 
was given to me. Whoever he might 
be, if he is a correspondent who has 
said that, we will see that he is not 
called again there. There are several 
things wtiich can be done. We must 
see that this sort of thing does not hap
pen, but whoever utters like that, I 
think, be debases himself. That is all 
that i would say. I would, therefore, 
request my hon. friends—I can under
stand their feelings, the feeling is 
justified. I cannot say that the feel
ing is unjustified, but we must put 
our heads together and put a stop to 
this sort of thing happening again. 
This should not happen. Therefore, 
wherever it happens, we will take 
action against this.

SOME HON. MEMBERS rose—
MR. SPEAKER: No debate on this.

(Interruptions) I have not called you. 
Don’t record. ( Interruptions)••

MR. SPEAKER: I had requested the 
Prime Minister to come over here and 
explain. He has come and made a 
statement, and he has told you that he 
is going to take action.

(Interruptions) ••

MR. SPEAKER: Please don’t record.
SHRI MORARJI DESAI: May I say 

that my hon. friends could have come 
and told me instead of creating an agi
tation like this here. (Interruptions).
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This sort of excitement does not help 
anybody. I have said we will not allow 
anything like this to happen, and that 
if anything happens, please bring it to 
our notice and we will take action, • 
strong action, against them.

Not recorded.


